
Written Answers DECEMBEB 1'1, '1980 ~ Written Aft8Wers 

(b) the number to whom licences have 
since been issued for production; and 

(c) the total investment involved? 

THE MINISTER OF STATE IN 
nn~ MINISTR.Y OF 1l\"1)USTRY 
(SHRI CHARANJIT CHANANA): 
(a) 7 litters of Intent were issued for 
indUltrie. in Orissa during January-
October, J gSo. 

(b) 7 I udustrial Licences were issu~d 
during January-October, Jg80. Details 
of all the Ldkrs oflntent and Induatrial 
,Licences including the name of the Unit, 
location, item of manufacture, capacity 
etc. are published in the "Weekly Bulletin 
of Import Licences, Export Licences & 
Industrial Licences" and Supplement to 
the 'Monthly News Letter, published by 
the Indian .Investment Centre. Copies of 
these publications are available in the 
Parliament Library. 

(c) Data regarding total investment 
involved in each case is not centrally 
maintained in the Secretariat for Indus-
trial Approvals, Department of Induslcial 
Development. 

Procedure in I.M.A. for Allocation or 
Gentleman Cadets to Technical Arma 

aDd Services 

4!236• SHRI JAMBUWANT DHOTE: 
Will the Minister of DEFENCE be 
pleased to State: 

(a) the procedure adopted in Indian 
Military Academy for allocation of gentle-
ma.n cadet! to technical arms and services; 

(b) whether it is a fact that in a recent 
allocation gentleman cadets with very high 
marks in science subjects and engineering 
background who had given their choice 
for technical arms have seen ignored and 
othen of lower merit earmarked for tech-
nical arms; 

(c) w'let3er it will amowlt to spending 
huge amounts in l\{ilitary engineering col-
leges on officers of low merit when officers 
of high merit are available; and 

(d) w\ether he proposes advising the 
Army headquarters to rectify the mistake 
if any and ear;:nark really de!erving gentle-
man cadet" for technical anns? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHlU 
SHIVRAJ V. PATIL): (a) to (d). Alloca-
tion of Gentlemen cade~ to the Technical 
Arms and Services is decided by the Ad-
visory Board in "-ccordance with tlle laid 
down policy. 

-The number of vacancies for alloca-
tion to each arm and service are worked 
out and the Advisory Board allocated tlle 
Gentlemen Cadets in accordal.ce with the 
folkwing principks:-

(i) Cadets from Science Stream 
(ph}"ics, Chemistry and Mathematics) 
only are conaidered for all(iCf> ti( n to 
Technical Arm/Service (Engmeers, 
Signals and EME). 

\ii) The choice of CAdets froDl thc 
lit 5 % are met, depending uFon the 
num'lXr of vacancies and the nvmbt-r 
of cadets opting for the particular Ann/ 
Service. In case, the number of opted 
i!, more than the number of vacaacies, 
cadets passing out higher in oreer of 
merit, are given p~fererCf'. 

(iii) In order to ensure that each arm 
apt! service receives equal number of 
good/not so good dliccrs, the rOl'.2ining 
cadets are plt!ced in S groups grading-
wise and the vacancies in eacli Arm/ 
Service filled proportionately. Each 
Arm/: ervice is required to nave equal 
share of cadets from high~r /lov."f'r 
order of merit. 

(iv) While the choice of the Cadet is 
given due weigh~gf' his ZJ:titUGf v,is-tl-
rlir age group and qualification are taken 
into consideration for allocation t(' the 
different Arms/Services. 

These principles have been followed 
recently in allocaticn (\f cadets to 67 
Regular Course and 50 Tf'chnic~l Course. 
There is no infructuous expendituJ't' at the 
Military Engineering Collf'p-f' as only 
suitable and qualified c~dets are being 
commissioned to tt"Chnical nnlSJsen·icu. 

Prisoa.era in Jails 

4237· SHRI CHA.1'IDRAJIT Y ADAV: 
SHR.I RAM SINGH YADAV: 

Will the Minister of HOME AFFAIR.S 
be pleased to state: 

(a) what is the total number ofprisoners 
in the various Indian jails (State-wise) as 
against the capacity; 

(b) how many of them are undertriaJ 
prisoners a ail-wise) showing the female 
prisoners, juvenile Pord lun2!tic undertrial 
prisoners separately; 

(c) how many of these 1!ndrrtrial pri!!C'-
nen are under detenticn for more than 
six months and the number of those who 
are under detention fer a period more 
than half the period of the maXinlUJll/ 
minimum sentence that could ~ awardf'rl 
under the sections they have been chnged; 
and 
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(d) the steps takm by Govmmt~nt for 
getting early disposal of thdr cases? 

THE :MTh'lSTER OF STATE IN 
TIlE :MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAK\\'ANA): 
(a) to (d). The information is tril'f' col-
lected from Statr Govrrnmt'nt ard Union 
territory Administratic D8 and will tr lajd 
on the Table of the Homre. 

• , .., .. ~ ~ , t 

Military Cantoameata 

4238. SHRI MANOHAR LAL SAINI 
Will the Minister of DEFENCE be 
pleased to state : 

(a) whether it is a fact that the De-
fence departmC'llt sets up new Military 
Cantonment at least at a distantt of 
more than eight miles from the Municipal 
limits of the town ; 

• (b) whether new canto- ments are being 
set up in Haryana in near future ; and 

(c) ifso, which are the new places and 
by what time they are going to be set up ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(SHRI SHIVRAJ V. PATIL) (a) Yes, 
Sir. It has been the policy of Govern-
ment to set up new cantonments, as far 
as practicable. away from the existing 
towns/cities. The exact locations, how-
ever is dictated by a number of considera-
tions, including operational requirements, 
as well as the iocation of land offered by 
the State authorities. Wherever canton-
ments already exist and they require to 
be expanded, additional land t" required 
conti guous to the existing cantonmmts. 
This is in order to ensure that the. canton-
ments are not split up and also to save on 
development cost. 

(b) and (c). It would not be in public 
interest to disclose this information. 

Staff in E.P.F. 0rgaai .. tion 

4239. SHRI RASEED MASOOD: 
Will the l\finister of LABOUR be pleased 
to state: 

(a) whether the ratio .of .UD9s and 
LDCs in the EPF Orgamsations IS 2:1 
and for Head Clerk and Clerical staff 
is 1:7; 

(b) if so, wheth~ this ratio has. not 
been maintained m the Sub-regtonal 
Office, Meerut since its inception ; and . 

(c) if so what· action Government 
propose to 'take in the matter a~ ho~ 
much time it will take to rectify thls 
irregularity ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRIMATI 
RAM DULARI SINHA) (a> to (c) : 
The Employees Provident fund autho-
rities have intimated as follows:-

The ratio of UDCs to LDCs in E.P.F. 
Organisation is !.I: I: the ratio of Head 
Clerk to clerical staff is 1:7 in Accounts 
branch and 1:8 in the Enforcement and 
Administrative branches . 

These ratio could not br maintained 
in the Sub-Regional Office, Meerut, 
since its inception in 1977, due to non-
availability of eligible persons in the 
respective cadres and the opposition of 
the staff in the Regional Office to their 
transfer to the Sub-Regional Office. 

Steps are, hawever, being taken to pro-
mote the eligible LDCs and UDCs to the 
cadres of UDCs and Head Clerk as and 
when they become available . 

ProDlotioas of Small Indo.tn. 
ProlDOtion Ofticers (E.I,) 

4240. SHRI R.N. RAKESH : Will 
the Minister of INDUSTRY be pleased 
to state : 

(a) how many small Industries Pro-
motion Officers (EI) have been promoted 
as Assistant Director (Grade II) in the 
Small Industries Development Organisa-
tion during this year; 

(b) how many posts are given to 
Scheduled Caste/Scheduled Tribes candi-
dates as per rostrr point applied in the 
case of 100 per cent promotion to A.D. 
(Grade II) (E.J.); 

(c) if not, reason thereof; 

(d) whether there is a plea that these 
are ad hoc promotions and not against 
reservation ; 

(e) the definition of ad hoc when the 
posts are on long term basis for more than 
six months and filled by 100 per cent 
promotions from grade of SIPO and 
the reasons for not calling a meeting of 
Departmental Promotional Committee 
&0 that the Scheduled Cast/Scheduled 
Tribe candidates may get their promotion 
on reserve point according to roster; 
and 

(f) if nut, the reasons thereof ? 

'·lm MINISTER OF STATE IN TIm MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): . <a> 
During the year 1980 till date, orderl 
have been issued promotion 7 SIPO a 




